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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Obijections/status report in compliance of Hon’ble National Green
Tribunal, New Delhi order dated 31.05.2024 in the matter of OA No
97/2022 Salman Miya Versus State of U.P. & Ors

Respected Sir,

With reference to the above-mentioned subject status report on behalf of
UPPCB in Original Application No-97/2022 Salman Miya Vs State of Uttar
Pradesh is hereby submitted for kind perusal and necessary action please.

Enclosure: As above.

Yours Sincerely
N !

\}L},_
(Vikas 'Mishra)
Regional Officer
Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for
information.
2- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board,
Lucknow for information.
3- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.
4- Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

/

Regional Officer

&= Praferd : aMgovioTHo—2, Vaev—16, TGERT, MTAEIG—201012 HF—0120—4160108
TEIer : TC-12V, fagfy @vs, Mad TR, oRawie; 226010
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH|
ORIGINAL APPLICATION NO. 97 OF 2022

IN THE MATTER OF:

Salman Miya ...Applicant
Versus
State of Uttar Pradesh. ...Respondent(s)

Objections/status report in compliance of Hon’ble National Green Tribunal, New
Delhi order dated 31.05.2024 in the matter of OA No 97/2022 Salman Miya Versus
State of U.P. & Ors :-

Most respectfully showeth
It is respectfully submitted that the Hon’ble National Green Tribunal vide order dated
31.05.2024 was pleased to direct UPPCB to file objection and compliance thereof.
1- That, Learned Amicus Curiae has filed a compliance report dated 28.05.2024
giving a list of 17 such industries, which are not compliant. Updated status of

industries is tabulated here :-

Sr. Name of Industries | Complying | Action taken ‘ Remarks
No Status
1- | M/S Verdeen | Complying e Show cause
Chemicals Pvt. Ltd., notice was
D-11, UPSIDC, revoked by
Industrial Area, UPPCB vide
Phase I, Mussoorie letter dated
Gulawati Raod, - 26.12.2023
Hapur. along with
‘ imposition of
Environmental
compensation
L N R | of Rs. 80,000/

A4
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| and unit has
deposited the
aforesaid

Environmental
compensation.

e Unit has
obtained CTO on
25.04.2023
which is valid
upto
31.12.2027. !
2- | Tojo Vikas Complying e Show cause
International, Pvt. notice was
Limited, Plot No. F- revoked by
289, 290,291 UPSIDC, UPPCB vide
MG Road, Hapur. letter dated
- 09.08.2023.
e Unit has obtained
CTO on

07.12.2021 which
is valid upto

31.07.2025.

3- |M/S Akshay Non Closure order | Closure order issued
Mechatronics (india), | Complying |issued u/s | u/s 32(1(C) of Water
Plot No. G-410, Phase 32(1(C) of | (Prevention and

I, MG Road Industrial Water Control of Pollution)
Area, Hapur. (Prevention 1974. During visit on

and = Control | 22.06.2024 it was
of Pollution) | found that industry
1974 was closed in
compliance to
closure order and
plant and machinery
engaged in polluting
process has been

dismantled.

4- |M/s. Janseva Metal, Complying e Show cause
Plot No. F-6, and 7. notice was
M.G. Road, Industrial revoked by
Area, Hapur - UPPCB vide

letter dated
26.12.2023
- along _ with |

i
:

2 -
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imposition  of
Environmental
compensation

of Rs. |
1,80,000/- and

unit has
deposited the
aforesaid

Environmental
compensation.
e Unit has obtained
CTO on
22.08.2023 which

is. valid upto
. 31.07.2028.

5- [Chinta Mani Non Show Cause |During visit on
Yadav, Plot No. F- complying | notice issued |22.06.2024 it was
86, MG Road, along with [found that industry
Industrial Area, imposition | was closed and plant
Hapur. of ECofRs. |& machinery has

10,000 per | been dismantled.
day.

6- | Greenberry RG | Complying e Show cause
Healthcare (India) notice was
Pvt. Ltd. F-710 revoked along
to715, Phase-l, MG with imposition
Road, ‘Industrial of EC of Rs.
Area, Hapur 2,90,000/-.

) e Unit has
obtained CTO on
28.12.2023
which is valid
upto
i 31.07.2028.

7- | Hello Aromatics | Complying ® Show cause
Pvt. Ltd. Khasra No. notice was
19, MG Road, revoked by
Village Dhera, Hapur UPPCB  vide

i letter dated
28-05-2024
along with

imposition of |
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Environmenta
|
compensation

of Rs.
2,25,000/-
e Unit has

obtained CTO
on 28.05.2024
which is valid

upto

31.07.2028.
Laxmi Chem Complying e Show cause
Products Pvt. Ltd., F- notice was
319 to 322, Phase |, revoked by
MG Road, Industrial UPPCB vide
Area, Hapuir. letter dated

28-05-2024

along with
imposition of
Environmenta
[
compensation
of Rs.
2,43,750/-
and unit has
deposited the
Environmenta
1
compensation

of Rs.
80,000/-.
e Unit has

obtained CTO
on 09.07.2024
which is valid

upto

31.07.2028.
MJ  Recycling Pvt Complying ® Show cause
Ltd., Plot No.F- notice was
44,M.G. Road, revoked along
Industrial Area, with  imposition
Hapur of EC of Rs.

1,00,000/- and |

g
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unit has
deposited the
aforesaid

Environmental
compensation.

e Unit has
obtained CTO on
19.01.2024
which is valid
upto 31.03.2029
10-| M.K. Industries Plot Non - o Closure order
No. B-56, Phase |, complying issued along
M.G. Road, with imposition
Industrial Area, of EC of
Hapur. Rs.7500/-  per
day till
compliance.
® During visit on
22.06.2024 unit
was " found
closed in
compliance  of
closure order.
11-| Moh. Jaki, Plot No. F- Non Show Cause |During visit on
85, MG Road, | complying |notice issued |22.06.2024 it was
Industrial Area, along  with |found that industry
Hapur imposition was closed and
of EC of Rs. |plant & machinery
10,000 per |has been
day. dismantled.
12-| M/s R.S. Non Closure During  visit on
Enterprises, Plot | complying |order issued |22.06.2024 unit was
No.F-689, M.G. u/s 32(1(C) |[found closed in
Road, Industrial of Water |compliance of
Area, Hapur. (Prevention | closure order.
and Control
of Pollution)
1974
13-| Sohan Traders, Plot Non Show Cause | During  visit on
No. G- 92, Phase I, complying | notice issued 22.06.2024 it was

UPSIDA, M.G. Road,
Industria_l

Area, !

along  with
imposition of

found that plant and

“machinery has been

WX
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District Hapur EC of Rs.|dismantled.
10,000 per
| ) day -
14-| M/S. Laxmi | Complying e Show cause
Chemicals, Plot No. F- notice was
24, M.G. Road, revoked by
Industrial Area, UPPCB vide
Hapur. letter dated
17.10.2023
along with
imposition  of
Environmental
compensation
of Rs.
i 1,20,000/- and
unit has
deposited the
aforesaid
Environmental
compensation.
Unit has obtained
CT0 on
18.10.2023 which
is valid upto
31.07.2028.
15-| M/s. MDT Lubricants Complying Show cause
India, Inc., F 125, notice was
Phase | , MG Road, revoked by
Hapur. UPPCB vide

letter dated 28-
05-2024 along
with imposition
of
Environmental
compensation
of Rs. 75,000/-
Unit has obtained
CTO on
19.06.2023 which
is wvalid upto
31.03.2028.
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M/S. AHCO Recycling Complying e Show cause
Company, Plot No. F- notice was
583, Industrial Area, revoked by
M.G. Road, Hapur. UPPCB vide
letter dated
20.09.2023
along with

imposition  of |
Environmental
compensation
of Rs. 60,000/-
and unit has
deposited the
aforesaid
Environmental
compensation.
® Unit has obtained
CTO on
22.09.2023 which
is valid upto

A 31.07.2027.
-|M/s Ganpati Wire Complying e Show  cause
and Plastic Products, notice was
F-391, Phase -I, M.G. revoked by
Road, Industrial Area, UPPCB vide
Hapur. letter  dated
24.08.2023
along with

imposition  of
Environmental
compensation

of Rs.
3,90,000/- and
unit has
deposited the
aforesaid

Environmental

compensation.
® Unit has obtained

CTo on

26.08.2023 which

is valid upto
\ 31.07.2026.

;7,,
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Note: Units mentioned on Sr. No-1, 4, 14, 16 & 17 filed by Amicus Curiae report
dated 28.05.2024, which were already compliant, as per status report filed by UPPCB
on dated 03.12.2023.

2(A)- That, respondent No-6 has filed IA No-230/2024 stating that he has complied
with all the requirement of law and also paid penalty of Rs. 6,90,000/-
therefore he may be allowed to run its industry. Hon’ble National Green
Tribunal vide order dated 31.05.2024 has directed UPPCB to file objections if
any to this applications also to verify the facts.

2(B)- That, UPPCB had issued closure order under section 31A of Air (Prevention
and Control of Pollution) Act. 1981 vide letter dated 17-06-2022 against
respondent’s unit. Which was revoked vide letter dated 24-04-2023 Copy is
attached as Annexure-l, Further UPPCB has sent a letter to respondents units
on 13.06.2024 to obtain consent to operate under Water (Prevention and
Control of Pollution) Act. 1974 and Air (Prevéntion and Control of Pollution)
Act. 1981 (Copy is attached as Annexure-ll) and CTO application has not been

received from respondent’s unit so far.

\ r
NS

WX v
(Vipul Kumar) (Vikas Mishra)
Assistant Environmental Engineer Regional Officer
U.P. Pollution Control Board, U.P. Pollution Control Board,
Ghaziabad Ghaziabad
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